NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI
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CORAM: Present: SHRI M. K. SHRAWAT
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 12.04.2017
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Order
CP 57/1&BP/NCLT/MB/MAH/2017

Both the parties are present. The Petitioner Counsel reported that they have
settled the matter according to the consent terms arrived between the parties” dated
12.04.2017.

The Petitioner Counsel is not pressing this application, this Petition is
dismissed as withdrawn in accordance with the Consent terms filed and making

consent terms as part of this order.
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